DAINIK BHASKAR, Jodhpur, 11.1.2021

Page No. 13, Size:(2.83)cms X (2.18)cms.

dew] oftan &t e B S iy gne Ei
e Farmny Fmesd dem i 7 ot e e
TR T R R A A, i iR v, weEmm

favg, 4ok BT, =, S Wi,



PIONEER, Bhubaneswar, 11.1.2021

Page No. 2, Size:(7.63)cms X (7.57)cms.

Awareness drive on
patients’ rights held

PNS W BEHUBANESWAR

Far speedy adoption and
implementation of Charter
of Patient's Rights in all pub-
lic and private health estab-
lishments of Odisha, the
Health Rights Group of
Odisha, Oxfam, CCWD and
Jana Swasthya Aviyan con-
ducted an awareness drive in
different slum pockets under
the Bhubaneswar Municipal
Corporation recently.

In the awareness cam-
paign, patients shared their
heart-breaking experience of
health denial, negligence,
adverse outcome, over ::Imrt;,-
ing in the private health facil-
ities and how the basic health
rights are violated.

I'he activists highlighted
that even though the State has
the Clinical Establishments
Act but it has not been imple-
mented properly to protect
the patients’ rights despite
notification of the NHRC

and Department of Health
and Family Welfare.

The campaign was facili-
tated by State convener of
Jana  Swasthy  Avivan
Gouranga Chandra

Mohapatra, secretary of
CCWD Sadasiv Swain and
Notable that, the

others.

Union Health Secretary has
wrilten a letter on June 27
2019 1o Chief Secretaries of all
States/UTs for adoption of
Charter of Patient's Rights
and its implementation with
prominent displays in all pub-
lic and private hospitals and
health facilities.
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